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CENTRAL ADMINISTRATIVE TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

 
C.P. No. 76/2021  

M.A. No. 1146/2021 
in 

O.A. No. 4016/2016 
 

This the 26th Day of July, 2021 
 

(Through Video Conferencing) 
 

Hon’ble Mr. Justice L. Narasimha Reddy, Chairman 
Hon’ble Mr. A.K. Bishnoi, Member (A) 

 
Sudhir Gangahar, 
S/o Shri Wazir Chandra Gangahar, 
R/o BA/87-B, Janakpuri,  
New Delhi - 110058 

     … Applicant 
 

(By Advocate : Shri Apurb Lal) 
 

Versus 
 
1. Shri Amit Khare, 
 Secretary,  

Union of India, 
 Ministry of Information & Broadcasting, 
 Shastri Bhawan, 
 New Delhi – 110001 
 
2. Shri Shashi Shekhar Vempati, 
 Chief Executive Officer, 
 Prasar Bharati Secretariat, 
 Doordarshan Bhawan, 
 Copernicus Marg, 
 New Delhi – 110001 
 
3. Shri Mayank Agarwal, 
 Director General,  
 Doordarshan, Mandi House,  

New Delhi – 110001. 
    … Respondents 

 
(By Advocate :  Shri Hanu Bhaskar, Shri D.S. Mahendru and  

Ms. Vertika Sharma) 
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O R D E R (ORAL) 
 

Justice L. Narasimha Reddy:  

 
This Contempt Petition is filed alleging that the 

respondents did not implement the Order dated 03.02.2021 

passed in OA No.4016/2016.  The direction in the OA was to 

prepare the modified seniority list dated 01.11.2016 assigning 

the seniority to the Cameraman Grade-I on the basis of their 

seniority in the post of Cameraman Grade-II.  

 

2. The respondents filed a counter affidavit stating inter alia 

that a revised seniority list dated 14.07.2021 was issued.  

With that, the orders stand complied with.  In case the 

applicant is not satisfied with that, it is left open to him to 

pursue the remedies in accordance with law. The CP is 

accordingly closed. 

 

 (A.K. Bishnoi)   (Justice L. Narasimha Reddy) 
      Member (A)                  Chairman 
 
 

/sunita/jyoti/vb/akshaya/ 

 


